Assembly Business
Starred Assembly Question No. *94 ( 14/15/196)

From
The Additional Chief Secretary to Govt. Haryana,
Development & Panchayats Department,
Chandigarh.

To

The Secretary
Haryana Vidhan Sabha, Secretariat,
Chandigarh.

Memo. No. ECA-5-2023/ 3366 © Dated: 7o ! 3 (;3

Subject: Regarding Starred Assembly Question No. *94 (14/15/196) asked by Sh
Pardeep Chaudhry, M.L.A.
Please find enclosed herewith 25 copies of the reply (both in Hindi and
English) to the Starred Assembly Question No. *94 (14/15/ 196) asked by Sh Pardeep
Chaudhry, M.L.A. This question is listed on 21.03.2023

Kindly acknowledge the receipt in token of having received the same.

%@(@(}/
Superintendent,

0| ( For Additional Chief Secretary to Government Haryana,
Development and Panchayat Department Chandigarh

| , L,
Endst.No.ECA-5-2023/ 864 [ - F L Dated: 20|3|23

Copies of reply (both in English and Hindi) as mention against each are
forwarded to the following for information and necessary action please:-

Encl.: 25 copies of reply in English/Hindi.

1. The Private Secretary to Hon’ble Chief Minister, Haryana 15 Copies
2. The Private Secretary to Hon’ble Deputy Chief Minister, 1 Copy
Haryana
3. The Private Secretary to Hon’ble Parliamentary Affair Minister, 1 Copy
Haryana
4. The Private Secretary to Development and Panchayats Minister, 6 Copies
Haryana
3. The Chief Secretary (Political Branch) 6 Copies
6. The Secretary to Governor of Haryana 2 Copies
7. The Private Secretary to Chief Secretary, Haryana 2 Copies
8. The Director, Information & Public Relation, Haryana 5 Copies
9. The Private Secretary to Additional Chief Secretary 1 Copy
to Govt. Haryana, Development and Panchayats Department
10. The Nodal Officer, Assembly Question, HLO) 1 Copy
11.  The Personal Assistant to Director, Development 1 Copy
and Panchayats Department, Haryana.
T
5
Superintendent,

o [/Eor Additional Chief Secretary to Government Haryana,
' Development and Panchayat Department Chandigarh

v



The Reasons for not Holding the Election of Sarpanch

94
*14/15/196. Shri Pardeep Chaudhry (Kalka).: Will the Development and

Panchayats Minister be pleased to state:-
a) whether it is a fact that the election for the post of Sarpanch reserved

for BC-A category of village Meerpur in block Raipur Rani could

not be held; if so, the reasons therefor; and

b) whether any responsibility for not holding the election has been
fixed?

DEVENDER SINGH BABLI, DEVELOPMENT AND PANCHAYATS MINISTER

a) Yes, Sir. The election for the post of sarpanch reserved for BC-A
category of village Mirpur in Block Raipur Rani could not be held as no

nomination paper was presented for this post.

b) No, Sir. Since no nomination paper was received, question of fixing

responsibility for not holding the election does not arise.
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